
E-AUCTION SALE NOTICE

CIN: U67100MH2007PLC174759
Retail Central & Regd. Office: Edelweiss House, Off CST Road, Kalina, Mumbai 400098

E-Auction Sale Notice For Sale Of Immovable Secured Assets Under The Securitisation And Reconstruction Of
Financial Assets And Enforcement Of Security Interest Act, 2002 Read With Proviso To Rule 8 (6) & 9(1) Of The

Security Interest (Enforcement) Rules, 2002 (“Rules”)
The financial facilities of Assignor mentioned herein (hereinafter referred to as (“Assignor/Original Lender”) have been assigned to
Edelweiss Asset Reconstruction Company Limited acting in its capacity as trustee of various trusts mentioned clearly in column
provided. Pursuant to the said assignment, EARC stepped into the shoes of the Assignor and exercises its rights as the secured creditor.
That EARC, in its capacity as secured creditor, had taken possession of the below mentioned immovable secured assets under 13(4) of
SARFAESI Act and Rules there under.
Notice of 15/30 days is hereby given to the public in general and in particular to the Borrower and Guarantor (s) that the below described immovable
secured assets mortgaged in favor of the Secured Creditor, the physical possession of which has been taken by the Authorised Officer (AO) of
Secured Creditor, will be sold on “As is where is”, “As is what is”, and “Whatever there is” basis, for recovery of the amounts mentioned herein
below due to EARC together with further interest and other expenses/costs thereon deducted for any money received by EARC from Borrower and
Guarantor. The Reserve Price and the Earnest Money Deposit are mentioned below for each property.

DETAILS OF SECURED ASSET PUT FOR AUCTION:
S.

No.
Loan Account No/

Name of the
Selling Institution

Name of Borrower/
Co-Borrower/Guarantor

Trust
name

Total Outstanding
Dues in INR

Reserve
Price INR

Earnest Money
Deposit (EMD)

in INR

Date and
Time of
Auction

Type of
Possess

ion

IMPORTANT INFORMATION REGARDING AUCTION PROCESS:
1. EMD Demand Drafts (DD) shall be drawn in favor of “EDELWEISS ASSET RECONSTRUCTION COMPANY LIMITED - EMD ACCOUNT”

payable at Mumbai
2. EMD Payments made through RTGS shall be to : Name of the Account No. EDELWEISS ASSET RECONSTRUCTION COMPANY LIMITED -

EMD ACCOUNT” Account No : 000405158602 ; Name of the Bank - ICICI BANK; IFSC Code : IFSC ICIC0000004

For detailed terms and conditions of the sale, please refer to the link provided in EARC’s website i.e. https://auction.edelweissarc.in
Date: 25-05-2026, Place: WEST BENGAL Sd/- Authorized Officer, For Edelweiss Asset Reconstruction Company Limited

3. Last Date of Submission of EMD
4. Place for Submission of Bids
5. Place of Auction (Web Site for Auction)
6. Contact Persons with Phone Nos.
7. Date & Time of Inspection of the Property

Received 1 day prior to the date of auction
1st Floor, Edelweiss House, off CST Road, Kalina, Mumbai-400098
E-Auction (https://auction.edelweissarc.in)
Toll free no – 18002666540 Website - https://auction.edelweissarc.in/
As per prior appointment

Property Description: All the piece and parcel of Bastu land measuring more or less 3 cottah at present measuring about 04 satak along with Old
pucca structure measuring about 300 sq.feet thereon situated at C.S, R.S and L.R Dag No: 1475 under C.S. and R.S. Khatian No.384 under L.R.
Khaitan No.581 and 1087 under Mouza and Gram Panchayat Mashila, J.L,.No.24 P.S. Sankrail, District Howrah, within the jurisdiction of A.D.S.R.
Ranihati and D.S.R. at Howrah and butted and bounded in the manner following : On the North by: Property of Amitava Bhattacharya and Others
On the South by: 8 feet wide non metal Gram Panchayat Road On the East by: Property of Gopal Bhattacharya and Alok On the West by: 5 feet
Panchayat Road.
All that piece and parcel of the bastu land measuring more or less 2.67 satakas along with 200 sq.feet old pucca structure situated within the above
mentioned schedule at C.S, R.S and L.R Dag No: 1475 under C.S, R.S KhatianNo.384 under L.R. Khatan No.581 and 1087 Mouza and Gram
Panchayat Mashila, J.L, .No.24 P.S. Sankrail, District Howrah, within the jurisdiction of A.D.S.R. Ranihati and D.S.R. at Howrah.
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L&T Finance
Limited

1.M/S HINDUSTAN MACHINER-
IES (“Borrower”)

2. MOHANLAL MUKHERJEE
(“Co-Borrower”)

3. MOU RAY (“Co-Borrower”)

EARC
Trust
SC -
396

₹ 72,06,855.26/-
as on

21-05-2026

₹
23,50,000.00

₹
2,35,000.00/-

29-06-2026
at 1:00:00

PM
Physical

Possession

{Formerly Known As Equitas Finance Ltd}
EQUITAS SMALL FINANCE BANK LTD

Registered Office: No.769, Spencer Plaza, 4th Floor, Phase-II,
Anna Salai, Chennai, TN - 600 002.# 044-42995000, 044-42995050

APPENDIX IV-A [See proviso to Rule 8(6)]
Sale Notice for Sale of Immovable Properties

E-Auction Sale Notice for Sale of Immovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest(Enforcement) Rules, 2002. Notice is hereby given to the public in general
and in particular to the Borrower (s), Mortgagor(s) and Guarantor (s) that the below described immovable property montaged/charged to the
Secured Creditor, possession of which has been taken by the Authorized Officer of Equitas small finance Bank, Secured Creditor, will be sold on
"As is where is", "As is what is", and "Whatever there is basis for recovery of dues in below mentioned accounts. The details of Borrower'(s)
Mortgagor(s)/ Guarantor(s)/ SecuredAssets Dues Reserve Price/E-Auction date & time and Bid IncreaseAmount are mentioned below

Date & Time
of E-Auction

Loan /
Total Dues

ReservePrice
EMDPrice
Bid IncreasePrice

Description of the Immovable
Properties with known
encumbrances, if any

Name & Address of
Borrowers/Mortgagers/
Guarantors

Date: 25-05-2026
Place: Raipur

Sd/-
Authorized Officer,

Equitas Small Finance Bank Ltd

Mr/Mrs Vijay Kumar Dubey C/O
Mr/MrsAmbikaDubey
House No 1979 Ward No.18,
Dhamdha Naka Kailsh Nagar Durg,
Durg, Durg, Chhattisgarh, 491001

Mr/MrsRaniDeviDubey
C/O Mr/Mrs Krishna Upadhiya
00,Ward No.22.Kailash Nagar,
Dhamdha Naka,Durg, Durg, Durg,
Chhattisgarh, 491001

All the piece and parcel of the land
comprised in khasra no. 57/351 with an
extend of area 987.6 sq.ft, situated at
village Sikola, p.H.No.17/8, RNM -
sikola tehsil & Dist Durg C.G. (North
by)- House of Behra (South by)- House
of Pandey Ji (East by)- plot no.01 C
(West by)- Road

Rs.23,21,000
Rs.2,32,100
Rs.10,000

07-07-2026
From 11.00
AM to 12.30

PM

Loan Account No:-
SEBILAI0436526 /
200002112038
Claim Amount Due
Rs.2221852/- as on
19.05.2025 with further
interest from
20.05.2025 with
monthly rest, charges
and costs, etc., (Total
Outstanding being
Rs.2879362/- as on
13.05.2026).

For details and queries on purchase and sale contact no-
Naushad Ansari 9303268377

The intending purchaser/ bidder is required to submit amount of Earnest Money Deposit (EMD) by way of NEFT/RTGS/DD in the account of
“Equitas Small Finance Bank Ltd” Account No- 200000807725 and IFSC code- ESFB0001001 Bhaaggyam Galleria New No. 18 , Bazzulla Road,
T-Nagar, Chennai-600 117, drawn on any nationalized or scheduled bank on or before date: 06.07.2026
For details for terms & conditions of E-Auction sale please refer to the link provided inwww.Equitasbank.in&https://BidDeal.in.

JACKSON INVESTMENTS LIMITED
Regd. Oice : 7A, Beninck Street, 3rd Floor, Kolkata-700 001

CIN - L65993WB1982PLC03521, Email : jacksoninv.kolkata@gmail.com,
Website : www.jacksoninvestltd.co.in

Statement of Audited Financial Results for the Quarter and Year ended 31stMarch 2026
` in Lakhs

Sr.
No.

Pariculars Quarter
ended
31stMarch
2026

Quarter
ended
31stMarch
2025

Year
Ended

31stMarch
2026

Year
Ended

31stMarch
2025

Audited Audited Audited Audited
1 Total Income from Operaions (Net) 154.88 9.47 198.54 59.49
2 Net Proit / (Loss) for the period (before Tax,

Excepional and/or Extraordinary items)
131.01 (102.77) 150.61 (86.23)

3 Net Proit / (Loss) for theperiodbefore tax
(ater Excepional and/or Extraordinary items)

131.01 (102.77) 150.61 (86.23)

4 Total Comprehensive Income for the
period [Comprising Proit / (Loss)
for the period (ater tax) and Other
Comprehensive Income (ater tax)]

196.91 (94.61) 212.29 (87.11)

5 Paid-up Equity Share Capital
(Face Value of ` 1/- each)

2,907.08 2,907.08 2,907.08 2,907.08

6 Other Equity 32.85 (179.44)
7 Earning Per Share

(before Extra-Ordinary items) of ` 1/-
each (for coninuing and disconinued
operaions)

(i) a) Basic 0.07 (0.03) 0.07 (0.03)
b) Diluted 0.07 (0.03) 0.07 (0.03)

Notes :
1. The above is an extract of the detailed format of Standalone Audited Financial Results for the

quarter and Year ended 31st March 2026 iled with the Stock Exchange/s under Regulaion 33 of
the SEBI LODR Regulaions, 2015. The full format of the Audited results for the Quarter and Year
ended 31st March 2026 is available on the Company website “www.jacksoninvestltd.co.in” and
on the Stock Exchange website i.e. www.bseindia.com.

For Jackson Investments Limited
Sd/-

Place : Kolkata Ramesh Kr. Saraswat
Date : February 11, 2026 Managing Director
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VTM LIMITEDRegd. Of�ice: Sulakalai, VirudhunagarCN: L17111TN1948PLC003270, Website: www.vtmll.comStatement of Audited Financial Results for the quarter and year ended March 31, 2026(in INR Lakhs)

Note: 1. The above results for the quarter and year endedMarch31, 2026 as reviewed and recommendedby theAudit committee of theBoardhas beenapproved by the Board of Directors at its meeting held on May 22, 2026. The Statutory Auditors of the Company have expressed an unmodi�ied auditopinionon theaboveresults.2. The above is an extract of the detailed format of the audited �inancial results for the quarter and year ended March 31, 2026 �iled with the StockExchange underRegulation 33of the SEBI (Listing andObligationsDisclosureRequirements) Regulations, 2015. The full format of the audited �inancialresults for the quarter and year ended March 31, 2026 are available on the website of the BSE Limited i.e. www.bseindia.com, on the Stock Exchangewhere theCompany's sharesare listedandonthewebsiteof theCompany i.e.www.vtmll.com

1. Total Income fromOperations 11,043.23 10,106.36 10,959.05 37,538.96 34,935.192. NetPro�it/ (Loss) for theperiod(before taxandexceptional items) 409.81 487.23 1,586.05 1,798.71 6,051.553. NetPro�it/ (Loss) for theperiodbefore tax(afterexceptional items) 132.68 462.04 1,586.05 1,496.39 6,051.554. NetPro�it/ (Loss) for theperiodafter tax(afterexceptional items) 89.65 337.54 1,217.19 1,119.88 206.195. Othercomprehensive income(netof tax) 142.60 100.04 (70.70) 491.04 4,743.606. TotalComprehensive income for theperiod [ComprisingPro�it/ (Loss) for theperiod(after tax)andOtherComprehensive income(after tax)] 232.25 437.58 1,146.49 1,610.927. EquityShareCapital 1,005.69 1,005.69 402.28 1,005.69 402.288. Reserves (excludingRevaluationReserve)as shownin theAuditedBalanceSheetofthepreviousyear NA NA NA 30,493.39 30,240.159. EarningsPerShare (ofRs.1/-each)(notannualised)a.Basic 0.09 0.34 1.21 1.11 4.51b.Diluted 0.09 0.34 1.21 1.11 4.51

For VTM Limited

K.ThiagarajanChairman and Managing DirectorPlace : MaduraiDate : May 22, 2026

S.
No Particulars

Quarter ended
March 31, 2026
(Audited)

Quarter ended
December 31, 2025
(Unaudited)

Corresponding
quarter of previous
year ended March
31, 2025 (Audited)

Year ended
March 31, 2026
(Audited)

Year ended
March 31, 2025
(Audited)
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